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to 4.4.85. However, the full Committee

came into position on 25.7.84 only.

(b) An expenditure of Rs. 12,188.37

was incurred by the Government on this
Commiittee.
(¢) The Committee was constituted

for disposal of huge surpluses of warlike
stores estimated at 36,000 tonnes. During
the deliberations of the Committee it was
found that most of the surpluses declared
have an export potential and, therefore,
the possibility of disposing these items
was being first explored by the Export
Promotion Cell of Ministry of Defence.
However, 110 aircrafis, 37 Nos. of Aero
Engines, 27.535 Nos. of various items of
spares and 87,500 Kgs. of scrap were
reported by the Ministry  of Defence for
disposal by the High Power Committee
on Disposal. Since most of the aircrafts and
aero engines could not be disposed of in
their original form for security reasons
and special alloy meterial, the Committee
negotiated an agreement with M/s Metal
Scrap Trade Corporation (2 Govt. of India
Underiaking) to effect the disposal. On the
winding up of the HPCD, this agreement
has been assigned to the Ministry of De-
fence for operation in future.

Losses in Textile Mills Run by N.T.C.

*177. SHRI GURUDAS KAMAT :
Will the Minister of SUPPLY AND TEX-
TILES be plcased to state :

(a) the number of textile mills run by
the National Textile Corporation of

India :

(b) whether most of these mills
been running in heavy losses ;

(c) if so, steps taken by Government
to boost the production capacity of the

mills ;

() whether a proposal to close down
the unviable mills of N.T.C. is under
consideration of the Government ; and

(e) if so, steps proposed to be taken
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by Government to provide employment to
the workers who are likely to be retren-
ched ?

THE MINISTER OF STATE OF THE
MINISTRY OF SUPPLY AND TEXTILES
(SHRI CHANDRASHEKHAR SINGH) :
(a) and (b) At present, there. are 125
mills under National Textile  Corporation
viz,, 103 nationalised mills and 22 mana-
ged mills. The nationalised mills under the
National Textile Corporation incurred
losses of about Rs. 168 crores during the
year 1984-85.

(c) National Textile Corporation is
taking measurcs within the limited reso-
urces to step up the capacity utilisation
and productivity through selective moder-
nisation of nationalised mills, increasing
captive generation of power etc.

(d) and (e) The potential viability
of the heavily losing mills of Notional
Textile Corporation, - is under considera-
tion of the Government. No decision has
yet been taken regarding closure of mills
since the possibility of mak ing them viable
is Yeing explored.

Irregularities in Distribution of Imported
Scrap Ships

*178. SHRI INDRAJIT GUPTA :
SHRI BASUDEB ACHARIA :

Will the Minister of STEEL, MINES
AND COAL be pleased to state :

(a) whether there have been complaints
of irregularities and -favouritism in the
distribution of imported scrap ships in the
demolition market by the cannalising agency
Metal Scrap Trade Corporation (MSTC) ;
and '

(bs if so, the details thereof and
Government’s reaction thereto ?

THE MINISTER OF STEEL, MINES'
AND COAL (SHRI VASANT SATHE) :

(a) and (b) The Government have received
complaints against Metal Scrap Trade
Corporation (MSTC) from shipbreakers
at Alang alleging favouritism and irregula-
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rities in distribution of ships. The alle-
gations relate to allotment of larger ves-
sels to a few ship breaking units. Allotment
of larger sized vessels combinedly to two
units was tried towards the end of 1984-
85 due to limited availability of smaller
vessels, The system was discontinued by
MSTC as a result of representations from
the shipbreaking industry.

BICP Recommendations for Upward Revision
of Prices of Basic Aluminium

*179. SHRI AMAL DATTA : Will the
Minister of STEEL, MINES AND COAL
be pleased to state :

(a) whether the Buircau of Industrial
Costs & Prices recommended for upward
revision of prices of basic aluminium to

compensate the industry for cost escala-
tions ;
(b) if so, whether that was necessary

at the moment of recommending for the
cost reduction measure by the industry ;

(c) whether there is any possibility  of
reviewing the said recommendations ;

(d) if so, by what time ; and

doing a
said recommenda-

(e) if not, the reasons for not
second review of the
tion ?

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE) :
(a) to(e) There is a statutory control on
prices of aluminium ever since 1970
when the Aluminium Control Order was
issued under the Essential Commodities
Act. Bureau of Industrial Costs and Prices
is entrusted by the Government to under-
take studies on the cost structure of the
Alumimum indurtry from time to time.
The role of the Bureau is only of an advi-
sory nature. The Bureau fixes the norms of
consumptiion of various input materials,
takes in to account the cost of major inputs
and also the cost reduction measures adopted
by the industry. ['aking into account all such
relevant data and norms, the cost of pro-
duction of aluminium is determined,
based on which the Bureau advises the
Government on what should be the fair
price for the metal,
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In 1982, the Bureau undertook a cost
study of the aluminium industry and sub-
mitted their report in 1983. Prices of
aluminium were last revised on 9th May

.1984. Since then, there have be:n certain

increases in the cost of input materials,
the most important among them being the
escalation of power rates. The Bureau was
asked to do a limited exercise of deter-
mining the effect of increases in the power
rates on the cost of production of metal.
They have submitted their report, which is
under consideration.

Production of Controlled Cloth by Hand-
loom Sector

*¥180. PROF. MADHU DANDA-
VATE : Will the Minister of SUPPLY
AND TEXTILES be pleased to state :

(a) whetber in the new Textile Policy
announced by the Government while the
entire responsibility of producing controlled
cloth has been entrusted to the handloom
sector, all constraints on capacity expan-
sion in organised mill and powerloom
sectors have been removed ; and

(b) if so, mhether Gorernment are
aware that this situation will lead t6  un-
healthy competition between handloom
sector on one hand and mill and power-
loom sectors on the other and also lead
to sickness in the handloom sector ?

THE MINISTER OF STATE OF THE
MINISTRY OF SUPPLY AND TEXTILEs
{SHRI CHANDRASHEKHAR SINGH) :
(a) and (b) Under the new Textile Policy
announced by Government on the 6th June,
1985, the burden of financing the produc-
tion of controlied c.oth and  janata cloth
which had been placed on the mills by the
Policy announced in October 1978 con-
tinues to remain on the mill sector who
will provide the funds through the mecha-
nism of additional duties as before, The
subsidy from these funds would be made
available to the handloom sector in  pro-
portion to the janata cioth manufactured
by it. Thus the transference of the entire
production of controlled cloth to hand-
loom sector wili give zise to greater op-
portunity for employment and production
to the handloom sector and help in revi-
ving dormaant looms and create at least



